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No. DJAfl"rg.!Conf./ASJ Spl. Couns/2046/2026/2!?5 21“ Apia, 2026
To '

.-
. The Ld. Principal District & Sessions Judge (HQs), Central, THC -
The Ld. Principal District & Sessions Judge, South, Saket

I. The Ld. Principal District & Sessions Judge, South-East, Salret
. The Ld. Principal District & Sessions Judge, North-West, Rohini
. The Ld. Principal District & Sessions Judge, East, KKD '
. The Ld. Principal District & Sessions Judge, North-East, KKD

\/‘K The Ld. Principal District 8-: Sessions Judge, West, THC .
8. The Ld. Principal District & Sessions Judge, North, Rohini I
9. The,Ld. Principal District & Sessions Judge-cum-SpL Judge (PC Act) (CB1), RADC
10. The Ld. Principal District & Sessions Judge, New D ‘lhi, Pl-lC
ll. The Ld. Principal District & Sessions Judge, Shahda , KKD -
12. The Ld. Principal District & Sessions Judge, South- est, Dwarka

Sub.: Core Competence Conference for Knowledge, Skill & Perspective Devllopment ASJs
holding Special Courts under MCOCA/U5AI.’AfN'IA,A!SC 8.: ST AetfRI;WDA/PBPTA
[Full Strength) and Public Prosecutors attached wlth‘,these courts on 23"‘ May,2026.

Respected MadamlSir,

As per the approved Training Calendar 2026, the Delhi Judicial Academy shall he
conducting a Core Competence Conference for Knowledge, Skill & Perspective Development AS.Ts
holding Special Courts under MCOCA/UAPA/NTAA/SC & ST ActlRPWDA/PBPTA (Full
Strength) and Public Prosecutors attached with these courts on 23'“ May, 2026 at the Delhi Judicial
Academy.
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The approved nomination list of Judicial Ofiieers for the aforesaid programmes is enclosed
as Annexure ‘A’. -

It is requested that the Judicial Officers posted in your district as per Annexure ‘A’ may
kindly he communicated about their nomination in the aforesaid programmes through your good
office. '

In ease any Officer requires exemption from attending the programme, the Ld. Offieer may
move application in advance through the concemed Ld. Principal District & Sessions Judge. If the
exemption is required on urgent basis, intimation to that effect may be sent to the Academy through
e-mail, followed by a formal application duly forwarded by the concerned Ld. Principal District &
Sessions Judge. Attention of the nominated officers may also b' drawn to the exemption guidelines
issued by the I-Ion’ble High Court of Delhi vide Letter No. 7057-7110/DHCIGAZ./G-3/2023 dated
10.10.2023, whereby it has been directed that exemption o . nominated Judicial , Offieers from
attending training programmes shall be considered only in case of extreme exigency such as medical
condition etc. along with documentary p1'00f.1 In ease the nominated officer is trirnsferred, the
successor Judge shall stand nominated for the programme automatically.

The nominated Judicial Officers may kindly be advised not to list any judicial work for 23"‘
May, 2026, so that litigants and lawyers are not inconvenienced. In case some judicial work has
already been listed, it may be preponed or adjourned accordingly, to the extent possible.

/

With regards I
’ Yours faithfitlly,

._Ene1..'-As above

OFFICE OF THE PRENQIQAL DISTRICT & SESSIONS -JUDGE (WEST)
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oiCL“ (Rajesh Kurnar Singh)
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l’>’rf§ “Tl HAZARI counrs DELHI
No. 7—O\!M-S_"“'>’0LiJOii'€/CTaz.lPDJ West:'2026 ' _ Dated Delhzhg APR 2

<.ot\:-

Copy forwarded for information and necessaty complfiance to :- -

. The Officer lncharge, Pool Car, Tis Hazari Courts. Delhi. I
The Judicial Officer concerned of West District, Tis Hazari Courts, Delhi,

. The Branch lncharge, Filing Section, West District, Tis Hazari Courts, Delhi.
4. For uploading on LAYERS.
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DELHI JUDICIAL ACADEMY
(High Court fDelh.1)

D'H"]:S' Sector-I4, Dwarka, New Deg:-ll0078
o||-2cs92|s1,o11-230 6502 (0)

f Email: ja@nie.in
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Nomination List for
Core Competence Conference for Knowledge, Skill and Perspective Development

for

>1

Annexure ‘A’

ASJs holding Special Courts under MCOCA/UAPA/NIAA/SC & ST
Act/RPWDA/PBPTA (Full Strength)

-

011 .

23"‘ May, 2026

' J . . P1. r\ S1‘ Name ofOfficer Present Posting N0 ‘; District ac? 01, N0, 7_ "_7___ _7_7_ J Posting
‘ 1 Mr. Abhishek Goyal ASJ __ _

3__
Central THC

Mr. AmjtBansa12 ASJ 2 New Delhi PHC

; 37 Mr. Anuj Agarwal __ _ _ As? J H 3 \ South-East J WW Saket
4 Ms Charu Agg val ASJ (E-court) 2 Shahdara J! KKD- we H
5 Mr. Dig Vinay Sing Special Judge (PC Act) (CBI)

. h (MPs.-'ML7As _C_as§) 9 Rouse
Avenue

6 Mr. Gaurav Rao J Special Judge (PC Act) (CB1) 1 Rouse
Avenue

7 Mr. Jitendra Singh X Special Judge (PC Act) (CBI) 23 Rouse
Avenue

‘Ms. Manu YedwgnW ASJ+SpI. Judge (NDPS) 2 East ) _ KKQ
\O Mr. Muneesh Garg § ASJ 3 North-West Rohini

0-a Z Mr. Pitamber Dutt 1ct & Sessions Judge New Delhi PHC
|-1 p-q Mr. Prasha)1}t_Shan-na

Wifi ‘i Principal Distr' H
‘ AS] bl N°“'TD'?11Li l,_PI"I¢

QAM M1: Rajindefléemar S . !ASJ S U-‘I West THC
a—l DJ Mr. Samar Vishal Asa M South Sakct_
0-1 4>~ ‘ Mn Sarnser liainai ASJW la-‘I l Shahdara KKD

I if Saurabh Partap Singh Laler W CASJ J New Delhi l inc
~ Ms. Slzeetal Chaudhary Pradhan—l|—n %LI\ no AS! IUUI South-East 1 Saket

Shilpi JainC” J\/Is. it *7r--I ‘J As; N ‘ Central 3 THC
0-0 X Mr. Shixfaji Anand ASJ-cum-Special Judge_(NDPS)__ l‘-I North-West ii Rohini

Ms. Shivali Bansal|- \-O {KS1 N ‘South-,We§t WDwarka
[QCD C ASJ LA South SaketMr. Sonu Agnihotri W W \

at(21 l\/Ir.S1ub’l1t1§1ZKum Mishra it ASJ DJ East Z_ Z
! 22 \‘ Mr. Sushil Kumar N Asa -IA North Rohini _
W23) 7VMS. Twinkle Wa oz; AS] KO * "ololitli-7East KKDdh
24 Ms. Vandana JASJ IQ North___ ‘ 7iRohini

1 25 Ms. Vandana Jain AS] La-I South-West Dwarka
U.-|*2‘6 Mr. Vineet Kumar ASJ N West J THC

27 Dr. Vishal Gogne Special Judge (PC Act) (CBI) S‘ 24 Rouse
(MP5/MLAs Cases) i Avenue
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